An
Name of the corporate debtor: Ms. Cengres Tiles Limited; Date of comr
NCLT order C. . (L8) No.

\nexure-6to Circular No. IBBICIRP/47/2021 dated 24.11.2021

Listof creditors as on: 10.08.2022

Listof operational creditors (Employees)

mencement of CIRP: 27.04.2022
30/AHMP2021 dated 27.04.2022

(Amount ind)
Name of authorised Name of employee Details of caim received “Amount of “Amountof Amountof |Remarks, if any
representative, if any contingent claim that may be set- claim under claim not

Dateof | Amount daimed Amountof |Nature of Whether [9f voting share off erification admitied
receipt claim claim related |in CoC,if
admitted party? | applicable

T Nileshkumar J Suthar Employee Claim under
NiA - 2645083.00 2000 Regulation 9 of CIRP. No NiA NA NA 2645.08.00 2000

2 Nandu Mohanty Employee Claim under
NiA - 2138600000 2000 Reqinion 5 of GIRP No NiA NA NA 213,86,000.00 2000

3 Natvarlal Maneklal Prajapati Employee Claim under
NiA - 293.958.00 2000 Reqinion 5 of GIRP No NiA NA NA 293,958.00 2000

g Nilesh 1 Patel B Employee Claim under
NiA - 2208071800 2000 Reqinion 5 of GIRP No NiA NA NA 2208071800 2000

5 Rakesh Patel Employee Clam under
NiA - 213.03,17000 2000 Reqinion 5 of GIRP No NiA NA NA 213,03,170.00 2000

5 ‘Manish Chauhan Sona Employee Claim under
NiA - 229625000 2000 Reqinion 5 of GIRP No NiA NA NA 229625000 2000

7 Vinod Nayi N Employee Claim under
NiA - 224000000 2000 Reqinion 5 of GIRP No NiA NA NA 22,40,000.00 2000

g Gajendrakumar Patel N Employee Claim under
NiA - 22,10,000.00 2000 Reqinion 5 of GIRP No NiA NA NA 22,10,000.00 2000

g Hermali Thaldkar Employee Clam under
NiA - 1,50.400.00 2000 Feqintion 5of GIRP No NiA NA NA 21,50.400.00 2000

0 Reshma Nilesh Suthar Employee Claim under
NiA - 1,24,600.00 2000 Regulation .o CIRP No NA NA NA 12460000 2000

0 Shashikant Vaghela Employee Claim under
NiA - 22,83.504.00 2000 Regulation .o CIRP No NA NA NA £2,83,59400 2000
ol TR0 000 T6843773.00 00




